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(b) Does not arise. 
Vorruption CUIIII on Northern BaDway 

[ Shri Daijit Sin&'h: 
1113. ~ Shri Ramachandra UIaka: 

L Shri Dhuleshwar Meena: 

Will the Minister of RaIlways be 
pleased to state: 

(a) the number of corruption cases 
detected against the Railway em-
ployees during 1964-65; and 

(b) the nature of corruption cases 
pending with the Northern Railway l1li 
on the 1st January. 19651 

The Minister of State ill the Minis-
try of RailwaYli (Dr. Ram Subhag 
Singh) : (a) 369 cases were detected 
in the peri{ld from 1-4-1964 to 
31-3-1965. 

(b) The classification is as under: 

1. Acceptance of illegal gratifica-
tion. 

2. Misappropriation of Government 
money. 

3, Falsification of records. 

4. Misuse of railway material and 
labour. 

5. Misuse of Passes and P.T.Os. 

II. Claiming of false T.A.. . 

7. Inpersonation, • obtaining em-
ployment by concealing ante-
cedents andior presenting bogus 
certificates. 

8. Excessive issue of railway mate-
rial. 

9. Acceptance of material below 
specification. 

10. Cheating (If passengers at :8<lok-
ing Windows. 

11. Under weighment of Goods ond 
Parcel consignments. 

12. Possession of disproportionate 
assets. 

13. Carrying passengers without 
tickets. 

14. Re-.sale of Issued tickets. 

Delegationii' Bent abroad 

2114. Sbri Daljit SiDgh: Will the· 
Minister of Industry and Supply be· 
pleased to state: 

(a) the number of delegations sent: 
abroad by his. Ministry during 1964-
65; and 

(b) the names of the 
visited and the objects 
visits? 

countries 
of their 

The Deputy Minister in the Minis-
try of Industry aDd Supply (8hri 
Bibudheudra Misra): (a) Three. 

(b) 

Name of the Object of the visit 
country visited 

I. Japan 

2. Switterland 

3. U.S.A., U.K., 
France, West 
Germany and 
Austria. 

To attend the 5th Gover-
ning Body Meeting of 
the Asian Productivity 
Organisation held from 
ISth to 19th December, 
1964. 

For attending as observer 
the meetings organised 
by the United Interna-
tional Bureaux for the 
Protection of Intellec-
tual Property (B lRP I). 

To conduct negotiations 
with International De-
velopment Association, 
Washington, in respect 
of an Industrial Main-
tenance Import Credit 
and also to hold discus-
sions with certain in-
dustrial firms with a 
view to exploring pos-
sible colloboration and 
investment in engineer-
ing sehemes. 
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